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Zmt . Indu Bala Verma : Applicant

Vs.

Inion of India & Ors.
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Hon'bls Mr.
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.S Adm

narmea,

ME . SOFAL VICE

VRISHIA,

Applicant Smc.Indu Bala Verma, has £iled this

fion undar Sec.l% of Adminisiractive Trikunals Act,

of the vespondznts

her for supplementavy suitability spesd test vide Annx.Al dated
23.8.95. 2he has praysd for a Jdirsciion to the vespondsnts &0
treat her as having pzssad the suitability spesd tszst held on

Live to hold a supplemesntary

and My .Manish Bhandavi,

the reapondents and have nz through
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3. Ths applicant was appoint:d a3 a St znographsr in the
grads Fs,1200-2050 on 2.5.158 Thereaftsr she was promotsd to

thz grzds of 1400-

r!(-l.:, [: =T

o

asgiz  and (Censtruction),

Brngincer

Weastern FRailway, Jaipur. She was furthsr promotzd on zd hoc

(PP) and posted

on the



P2.1400-2600(FPF). Howzvar, =2he céuld nok appear in the cest duae
to her  i1llneaas for  which  sh: had zubmittsed a2 medical
cercificats, Annx. A2 Jdatzd 27.1.19921, This medical cevtificate
az contznded by the lzavtned counszl for the vespondents ia not
in conférmity with the ragquivemenis of pava 2.12 of the Hand
Bool on Szlection Procedure for llon-gaceibted Staff (0Oc0b.1991)
in as much &35 the certificate issuzd to her Jdoezs nok

gpecifically state that she was not in a position to appear in

27.1.95, It haz been bkrought ©o our notice by the learned
counssl for the rezpondents that a2 switakility apesd tezi was

held on 22.4.96 in which the applicant has alsoe appsarsd

he applicant succssdas in the
suitzkility spesd test hsld on 22

confirmation in ths: grade Fe.1200-2600 shall b: considered in

acoordance with ks Rules.

Crlsubr

(0.P.5kaTMa) (Gopal Krishna)

Memby=r (A) . Vice Chairman.
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